[Published in the Haryana Government Gazette, Legislative
Supplement, dated the 10th March, 1970]

PART Il
HARYANA GOVERNMENT
FOREST AND ANIMAL HUSBANDRY DEPARTMENT

Notification
The 20th February, 1970.

No. S.O. 66/P.A.2/1900/S.2/70. - Whereas it appear to the Governor of
Haryana that the area specified in the Schedule hereunto annexed, situated
Mohindergarh District is either subject to erosion by the removal or displacement of
earth, soil, stones, or other materials by the action of wind or likely to become liable
to erosion and that it is desirable to provide for the conservation of the sub-soil water
and the prevention of erosion in the said area :-

Now, therefore, in exercise of the powers conferred by section 3 of the Punjab
Land Preservation Act, 1900, the Governor of Haryana hereby notifies the said areas

for the conservation of sub-soil water and the prevention of erosion therein :-

SCHEDULE
District Tehsil Village Description of Khasra Area
Nos.

with in
H.B. No. Rect. Kila No. acres.

1 2 3 4 5

Mohindergarh. Narnaul Panchnota, (Whole area of the 2980

Village)
H.B. No. 272

SHER JANG SINGH
Secretary to Government, Haryana
Forests and Animal Husbandry Department.
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